ITEM NO.14 COURT NO.15 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s).240/2020
PANNALAL Appellant(s)
VERSUS
THE STATE OF UTTAR PRADESH Respondent(s)
Date : 06-03-2020 This appeal was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE DEEPAK GUPTA
HON'BLE MR. JUSTICE ANIRUDDHA BOSE

For Appellant(s) Mrs. S. Usha Reddy, AOR
Mr. Karri Venkata Reddy, Adv.

For Respondent(s) Mr. Ajay Vikram Singh, AOR
Mr. Abhishek Kr Singh, Adv.
Mr. Y.P. Singh, Adv.
Ms. Priyanka Singh, Adv.
Mr. Chandra Shekhar, Adv.

UPON hearing the counsel the Court made the following
ORDER

Prayer for bail is rejected.

(SANJAY KUMAR-I) (PARVEEN KUMARI PASRICHA)
AR-CUM-PS COURT MASTER

Signature-Net Verified

Digitally S\gﬁe by
CHETAN'KWKIAR
Date: 20 3.06

17:21:33
Reason:Er



		2020-03-06T17:21:33+0530
	CHETAN KUMAR




